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erstwhile Government of Andhra Pradesh that the cost of land, Rehabilitation and
Resettlement (R&R) and external infrastructure cost would be borne by the State
Government of Andhra Pradesh. The State Government subsequently expressed inability
to fulfil this commitment. In view of this, NITI Aayog has been tasked to evolve a most
suitable option in this regard in consultation with Ministry of Shipping, Ministry of
Finance and State Government of Andhra Pradesh.

Privatisation of DCIL
1740. SHRIT. G. VENKATESH: Will the Minister of SHIPPING be pleased to state:

() whether 1t i1s a fact that Government has taken a decision to privatise
Dredging Corporation of India Ltd. (DCIL};

(b) if so, the details thereof;, and

(c) the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) and (b) A proposal for disinvestment of DCI is under consideration
of Government of India.

(¢) The proposal aims to upgrade technology, improve capability, infuse capital
to buy necessary dredgers/equipments and instill experienced professional management

to optimize the operations of DCI.
Identification of ship repairing facilities at ports
1741. DR. SANJAY SINH: Will the Minister of SHIPPING be pleased to state:

(a) whether Government has identified locations for refurbishing the ship

repairing facilities in various ports across the country;
(b) if so, the details of ports which have been identified;

(c) details of the proposals for cruise shipping maintenance and the new route

proposals therein; and

(d) the proposals of Government to develop the Inland Waterways Authority of
India, therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI MANSUKH
L. MANDAVIYA): (a) and (b) The Ministry of Shipping had engaged a consultant to
inter-alia prepare a roadmap for ship-repair industry. The Consultant has infer-alia

recommended a policy for leasing of existing functional infrastructure at 7 Major Ports
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namely, Kandla, Paradip, Mumbai, Mommugao, Vishakhapatnam, Cochin and Kolkata
having partnership with ship-repair specialists for better utilization of existing repair
infrastructure at Major Ports towards commercial repair. However, Cochin Port has
already leased out its land in 2013 to Cochin Shipyard Limited for creation of International
Ship-repair facility.

{c) There is no specific proposal for maintenance of the cruise shipping. Further,
development and promotion of tourist destinations including identification of cruise
routes is primarily the responsibility of the respective State Government/Union Territory
(UT) Administration and private/public stakeholder. The Ministry of Tourism provides
Central Financial Assistance (CFA) under relevant schemes to State Governments/
Union Territory Administrations and to Central Agencies for various tourism projects
including Terminals and Cruise Vessels.

{d) Government has taken following steps for development of Inland Waterways
Authority of India (TWA1) and Inland Waterways:—

i Restructuring of manpower in IWAI was carried out in 2016 by which 101
new posts were created under various categories in [WAI

1. Under the National Waterways Act, 2016, 106 new Inland Waterways have
been declared as National Waterways (NWs) in addition to the five existing
NWs, spread across 24 States.

m.  As part of the Jal Marg Vikas Project aimed at strengthening the navigation
capacity and promoting transportation of cargo and passengers on the
Haldia-Varanasi stretch of NW-I (River Ganga) construction of multi modal
terminals at Varanasi, Haldia and Sahibganj and navigational lock at Farakka

has commenced.

. OQut of 106 newly declared NWs, development of 32 N'Ws has been found
to be technically feasible. Out of these 7 NWs have been approved for

development.
Ferry-fleets and ghats under Inland Water Transport of India

1742, SHRIMATT RANEE NARAH: Will the Mimister of SHIPPING be pleased to
state:

{a) the number of ferry ghats on the rivers of India;
{b) the number of ferry {leets under Inland Water Transport of India;

{c) the infrastructure facility to improve the ferry ghats; and



